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ECREISE
[afer Yo (RETor #vre)]

s, 13 4T, 2026

qr.aL[A. 49().— FT A, ¥ AfAHTw, 1989 (1989 #1 24) (R =a# T8+ T 3
SterTaae Hgn AT 5) T &7 205 % ITEE (1) 1T & Thdl H7 TN Fd g4, T THTIETT &1 ST & TET
o5 =1 s o for, 7g g, e wferm foaer s99 Sutes SAqa=T | &3 @0 8, T 15T & Fog
Rrer & Ao - @ (24.88 fReiey) TRISET i 95 FiT TS AqTeq & A Afemrgo &y &
TRATST % oaTae & o sraeas g, UHT S[(7 % ST e & SIerd sl Joo wed ! &l

I g F O =g Fre A<h, 99T B TH ATSEEAT & TH9E 6 arirg & q19 {27 & «faw, 3
ST T T 209 T IT-GTT (1) F AT ITAH TATSIT o ToIT THT H 6 TSI 3T ITANT o dael |
AT T TN

e UHT ST TeTH TTTEERTT ST, ST ST, SaeTaT, ST Fog, &l o =9 7 fo7ar Srow st &
AT T ATLTT GRIT| FHeTH ATTAFTEN STATHAT hl SAHTT T F T FIAAT STHIMT F ATEAT & qAGTS HT
SAET QT BT S THT UH AT T AT AT ST il o TAT, TS SAALTF THH T, <9 FIET T
T AT o Tordr SIHTT ST AT A T T Aot B

IH AT T &7 209 T IT-GTT (2) o el Feae IrarerT<y grer f&ar 2w saer sifaw gl

480 G1/2026 (1)
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TH ATARAAT o Al T ATAT G T G TTSTAT 31T 37T AT ITASH & 31T b ATk LT TeT

ITFARTEY o IF Seciterd 1t § IRt ALrerr & ST aekar 2

IEERI

ST F= qregeT © Aa=TEr

TTLAT

oo oo Yore aRESET i e TSF § ST #Fug sEer, At S| (24.88 i)
TRATSHET &1 75 F(E TS AT 6 (o107, HLAAT & A1 AT F&AT FLAAT 3 TSR 6l S AT [ (7 T &ferd

. o . hT
F. . m T T ATH | FALT0T HeAT ?;R IR EI] SAHA (T Hia)

1 2 3 4 5 6 7

1 | Se=TET TS 541 At ekl 2308
2 EEEIGI TS 542 At ekl 2066
3 SESEL TS 543 At ekl 3615
4 AIESTHT STETS 547 IGEl EL1I 8268
5 EEEIGI SECiE 528/2 IEEll T 5805
6 EESIGI SECiE 521/2 IEEll T 1293
7 EESIGI SECiE 521/1 IEEll T 2615
8 EESIGI ST 519 IEEll T 2705
9 EESIGI ST 518 IEEll T 6487
10 EESIGI ST 514/1 IEEll T 2744
11 EESIGI SECiE 510 IEEll T 3230
12 EESEI STETS 509 IGEl et 7145
13 SSTHT SEEIE 503 st et 2787
14 AISTHT STETS 502 IGEl EL1I 4466
15 SSTHT SEEIE 500 LEl EL1I 1501
16 EESEL TS 587 At T 6832
17 AISTHT STETS 588 LEl EL1I 1500
18 EESEL TS 604/1 EEIl T 6473
19 SASTHT SEEIE 614/1 LEl EL1I 270
20 EESEL TS 603/1 IEEil ekl 3064
21 AISTHT ST 604/2 IGEl SR 1317
22 EESIGI ST 602/1 st EEsil 2100
23 AISTHT TS 603/2 st EEsil 283
24 EESIGI TS 600/2 At ekl 3960
25 SESIEL TS 601 At ekl 4892
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wod | T | tq | e | T | et | e ()

26 SIESTHT ST 919/1 st et 3777
27 EESEL TGS 919/2 At T 1986
28 EESEL TGS 919/3 At T 1769
29 EESEL ST 919/4 st T 1930
30 EESEL @S 915 st T 2185
31 EESEL TS 920/1 st T 3851
32 EESEL TS 921 At kil 3920
33 SESIEL TS 922 At kil 3537
34 SESIEL TS 928 At EEil 101
35 SESIEL TS 929 At ekl 1306
36 SESIEL TS 930 At ekl 4652
37 SESIEL TS 931 At kil 4549
38 SESEL TS 1064 At ekl 3204
39 EEEIGI ST 1065 st T 5604
40 EESIGI SECiE 1068 st T 19637
41 EESIGI ST 1076/1 IEEll T 11057
42 EESIGI SECiE 1077 IEEll T 9303
43 EESIGI ST 1108 IEEll T 5322
44 EESIGI ST 1107/1 IEEll T 8469
45 EESIGI ST 1106 IEEll T 4876
46 EESIGI SECiE 1104/1 IEEll T 4959
47 EESEI STETS 1131 IGEl EL1I 6087
48 AISTHT STETS 1134 IGEl et 2435
49 EESEL TS 1137 EEIl T 5411
50 EESEL TS 1149 At T 5838
51 AIESTHT SEEIE 1153 LEl EL1I 5005
52 EESEL TS 1154 At T 9031
53 EESEL TS 600/1 EEIl T 581
54 EESEL TS 1076/2 IEEil ekl 196
55 SSETHT SIEIES 1101 IGEl SR 101
56 AISTHT TS 1107/2 IEEil ekl 3255
57 SESIEL TS 1182/2 At ekl 2840
58 STSTET SEEIE 553/2 LK EL1I 2751
59 HISTHT wferT 681/1 At ekl 1351
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60 EESIGI aferar 680/3 fasfr T 2766
61 EESIGI aferar 680/1 fasfr fae =y 2262
62 EESIGI aferar 718 fasft T 3102
63 SIESTHT Tfer 715/2 st et 4266
64 EESIGI aferar 708 fasft T 2998
65 SI=STHT TferT 707/1 st et 4402
66 EESEL forT 832/1 At ekl 1013
67 SSTHT TterT 846/2 IGEl et 1272
68 SESIEL forT 842 At ekl 2488
69 SESEL forT 843 At ekl 1316
70 SESIEL forT 839/1 At kil 3893
71 SESIEL forT 839/2 At kil 1768
72 HISTHT TferaT 822/2 LKl EL1I 2538
73 EEEIGI aferar 822/1 IEEll T 2155
74 EESIGI aferar 820/1 IEEll T 5961
75 EESIGI aferar 806 IEEll T 5712
76 EESIGI aferar 804 IEEll T 4542
77 EESIGI aferar 801 IEEll T 9672
78 EESIGI aferar 800 IEEll T 241
79 EESIGI aferar 798 IEEll T 8116
80 EESIGI aferar 796/2 IEEll T 4488
81 ATSTHET TterT 795 st EL1I 4067
82 SSTHT TferaT 794 IGEl et 1278
83 EESEL Tt 792/1 At T 3331
84 AIESTHT TterT 792/2 IGEl et 7707
85 SASTHT TterT 790 LEl EL1I 3047
86 EESEL Tt 789 At T 4490
87 EESEL Tt 788 EEIl T 3868
88 EESEL wforT 786 st EEsil 4937
89 SSETHT TterT 719/1 IGEl SR 1017
20 AISTHT wforT 717/3 st EEsil 505
91 AISTHT TferaT 717/2 IGEl EL1I 1632
92 SSSTHT TferaT 716/1 IGEl EL1I 1164
93 SESIEL wforT 716/2 At T 82
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94 EESIGI aferar 832/2 fasfr T 1632
95 SI=STHT Tfer 833/3 st et 1075
96 EESIGI aferar 833/2 fasfr T 1156
97 SI=STHT Tfer 847/2 st et 198

08 EESIGI aferar 846/4 fasfr T 2306
99 EESIGI aferar 846/3 fasfr T 2097
100 | HESTET forT 846/1 At kil 1274
101 | HE=TET forT 835/3 At kil 1249
102 | HESTHET forT 835/2 At EEil 1233
103 | HAdSTHET forT 836/3 At ekl 1975
104 | HE=THET forT 836/2 At ekl 2104
105 | SS=THET TterT 837 LKl EL1I 470

106 | SS=THET TterT 7171 IGEl et 1844

[%7. . E. -470733-09]

TH. Y. TR, {&d TRATSHAT T - |

MINISTRY OF RAILWAYS

[Western Railway (Construction Organization)]

NOTIFICATION
Mumbeai, 13th January, 2026

G.S.R. 49(E).—In exercise of the powers conferred by sub-section(I) of section 20A of the Railways Act,
1989(24 of 1989) (hereinafter referred in as the said Act), the Central Government after being satisfied that for the public
purpose, the land, the brief description of which has been given in the schedule annexed hereto, is required for execution
of the Special Railway Project, namely, New Broad Gauge line of Naliya Jakhau (24.88 KM) project in District
Kutch in the State of Gujarat, hereby declares its intention to acquire such land:

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for aforesaid purpose under
sub-section (1) of section 20D of the said Act:

Every such objection shall be made to the competent authority, namely, Prant Officer- Abdasa, District Kutch,
in writing and shall set out the grounds thereof and the competent authority shall give the objector an opportunity of
being heard, either in person or by legal practitioner and may, after hearing all such objections and after making such
further enquiry, if any as the competent authority thinks necessary, by order, either allow or disallow the objections.
Any order made by the competent authority under sub-section (IT) of section 20(D) of the said act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the District Kutch for Special
Railway Project namely New Broad-Gauge line of Naliya Jakhau (24.88 KM) project in District Kutch) in the
State of Gujarat.
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Name Of District: - Kutch Tauka: Abdasa

I\SI; Na?:u?( fa the ﬂll\leai?ﬁ ;gfe suI\rI\(/)ey TI}:EE(;)f Nature of Land Area in sqm
1 2 3 4 5 6 7
| Abdasa Jakhau 541 Private Agriculture 2308
) Abdasa Jakhau 542 Private Agriculture 2066
3 Abdasa Jakhau 543 Private Agriculture 3615
4 Abdasa Jakhau 547 Private Agriculture 8268
5 Abdasa Jakhau 528/2 Private Agriculture 5805
6 Abdasa Jakhau 52172 Private Agriculture 1293
7 Abdasa Jakhau 521/1 Private Agriculture 2615
g Abdasa Jakhau 519 Private Agriculture 2705
9 Abdasa Jakhau 518 Private Agriculture 6487
10 Abdasa Jakhau 514/1 Private Agriculture 2744
11 Abdasa Jakhau >10 Private Agriculture 3230
12 Abdasa Jakhau 209 Private Agriculture 7145
13 Abdasa Jakhau 503 Private Agriculture 2787
14 Abdasa Jakhau 502 Private Agriculture 4466
15 Abdasa Jakhau 500 Private Agriculture 1501
16 Abdasa Jakhau 587 Private Agriculture 6832
17 Abdasa Jakhau 588 Private Agriculture 1500
13 Abdasa Jakhau 604/1 Private Agriculture 6473
19 Abdasa Jakhau 614/1 Private Agriculture 270
20 Abdasa Jakhau 603/1 Private Agriculture 3064
71 Abdasa Jakhau 604/2 Private Agriculture 1317
2 Abdasa Jakhau 602/1 Private Agriculture 2100
23 Abdasa Jakhau 603/2 Private Agriculture 283
24 Abdasa Jakhau 600/2 Private Agriculture 3960
25 Abdasa Jakhau 601 Private Agriculture 4892
2% Abdasa Jakhau 919/1 Private Agriculture 3777
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HILT =T TSI AT

I\SI: Nar?z:u?( fa the t}iagilﬁ :gfe suI\rI\(/)ey Tizlel(?f Nature of Land Area in sqm
7 Abdasa Jakhau 919/2 Private Agriculture 1986
73 Abdasa Jakhau 919/3 Private Agriculture 1769
29 Abdasa Jakhau 919/4 Private Agriculture 1930
30 Abdasa Jakhau o15 Private Agriculture 2185
31 Abdasa Jakhau 920/1 Private Agriculture 3851
32 Abdasa Jakhau 021 Private Agriculture 3920
33 Abdasa Jakhau 922 Private Agriculture 3537
34 Abdasa Jakhau 928 Private Agriculture 101
35 Abdasa Jakhau 929 Private Agriculture 1306
36 Abdasa Jakhau 930 Private Agriculture 4652
37 Abdasa Jakhau 931 Private Agriculture 4549
18 Abdasa Jakhau 1064 Private Agriculture 3204
39 Abdasa Jakhau 1065 Private Agriculture 5604
40 Abdasa Jakhau 1068 Private Agriculture 19637
41 Abdasa Jakhau 1076/1 Private Agriculture 11057
47 Abdasa Jakhau 1077 Private Agriculture 9303
43 Abdasa Jakhau 1108 Private Agriculture 5322
44 Abdasa Jakhau 1107/1 Private Agriculture 8469
45 Abdasa Jakhau 1106 Private Agriculture 4876
46 Abdasa Jakhau 1104/1 Private Agriculture 4959
47 Abdasa Jakhau 1131 Private Agriculture 6087
43 Abdasa Jakhau 1134 Private Agriculture 2435
49 Abdasa Jakhau 1137 Private Agriculture 5411
50 Abdasa Jakhau 1149 Private Agriculture 5838
51 Abdasa Jakhau 1153 Private Agriculture 5005
57 Abdasa Jakhau 1154 Private Agriculture 9031
53 Abdasa Jakhau 600/1 Private Agriculture 581
54 Abdasa Jakhau 1076/2 Private Agriculture 196




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(i)]

I\SI; Nar?z:u?( fa the t}ia:/rilﬁ :gfe suI\rI\(/)ey Tizlel(?f Nature of Land Area in sqm
55 Abdasa Jakhau tot Private Agriculture 101
56 Abdasa Jakhau 1107/2 Private Agriculture 3255
57 Abdasa Jakhau 1182/2 Private Agriculture 2840
53 Abdasa Jakhau 553/2 Private Agriculture 2751
59 Abdasa Naliya 681/1 Private Agriculture 1351
60 Abdasa Naliya 680/3 Private Agriculture 2766
61 Abdasa Naliya 680/1 Private Non Agriculture 2262
62 Abdasa Naliya 18 Private Agriculture 3102
63 Abdasa Naliya 71572 Private Agriculture 4266
64 Abdasa Naliya 708 Private Agriculture 2998
65 Abdasa Naliya 707/1 Private Agriculture 4402
66 Abdasa Naliya 832/1 Private Agriculture 1013
67 Abdasa Naliya 846/2 Private Agriculture 1272
68 Abdasa Naliya 842 Private Agriculture 2488
69 Abdasa Naliya 843 Private Agriculture 1316
70 Abdasa Naliya 839/1 Private Agriculture 3893
71 Abdasa Naliya 839/2 Private Agriculture 1768
7 Abdasa Naliya 822/2 Private Agriculture 2538
7 Abdasa Naliya 822/1 Private Agriculture 2155
74 Abdasa Naliya 820/1 Private Agriculture 5961
75 Abdasa Naliya 806 Private Agriculture 3712
76 Abdasa Naliya 804 Private Agriculture 4542
77 Abdasa Naliya 801 Private Agriculture 9672
78 Abdasa Naliya 800 Private Agriculture 241
79 Abdasa Naliya 798 Private Agriculture 8116
20 Abdasa Naliya 796/2 Private Agriculture 4488
81 Abdasa Naliya 793 Private Agriculture 4067
82 Abdasa Naliya 794 Private Agriculture 1278
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GIESEEIRIE EE RS R IE)

I\SI: Nar?z:u?( fa the t}iagilﬁ :gfe suI\rI\;ey Tizlel(?f Nature of Land Area in sqm
23 Abdasa Naliya 792/1 Private Agriculture 3331
%4 Abdasa Naliya 792/2 Private Agriculture 7707
85 Abdasa Naliya 790 Private Agriculture 3047
86 Abdasa Naliya 789 Private Agriculture 4490
87 Abdasa Naliya 788 Private Agriculture 3868
88 Abdasa Naliya 786 Private Agriculture 4937
29 Abdasa Naliya 719/1 Private Agriculture 1017
90 Abdasa Naliya T3 Private Agriculture 505
91 Abdasa Naliya 71772 Private Agriculture 1632
9 Abdasa Naliya 716/1 Private Agriculture 1164
93 Abdasa Naliya 71672 Private Agriculture 82
94 Abdasa Naliya 832/2 Private Agriculture 1632
95 Abdasa Naliya 833/3 Private Agriculture 1075
96 Abdasa Naliya 833/2 Private Agriculture 1156
97 Abdasa Naliya 84772 Private Agriculture 198
08 Abdasa Naliya 846/4 Private Agriculture 2306
99 Abdasa Naliya 846/3 Private Agriculture 2097
100 Abdasa Naliya Ba6/1 Private Agriculture 1274
101 Abdasa Naliya 83573 Private Agriculture 1249
102 Abdasa Naliya 8352 Private Agriculture 1233
103 Abdasa Naliya 836/3 Private Agriculture 1975
104 Abdasa Naliya 836/2 Private Agriculture 2104
105 Abdasa Naliya 837 Private Agriculture 470
106 Abdasa Naliya e Private Agriculture 1844

[F. No. E. -470733-09]
S.R. PRASAD, Chief Project Manager — II
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